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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



The Patent Office Journal No. 10/2018 Dated 09/03/2018                                    9219 

 

 

CANCELLATION PROCEEDINGS  

under Section 19 of the Designs Act, 2000 & 

under Rule 29(1) of Designs (Amendment) Rules, 2008 

 
 

(01) 
 

ñM/s. Maya Appliances Private Limited, an Indian company having its office at Royal Enclave, Old No.7, New No.10/5 Besant 

Avenue, Adyar, Chennai 600020, Tamil Nadu, India has filed a petition (Petition No. Can/018/2018) on 22/2/2018 for cancellation of 

registration of registered Design No. 284003 dated 01 June 2016  under class 07-02 titled as ñLPG Stoveò in the name of Butterfly 

Gandhimathi Appliances Limited, an Indian company incorporated under the Companies Act, 1956, having its registered office at 

No. 143, Pudupakkam Village,  Vandalur-Kelambakkam Road, Kancheepuram District, Tamil Nadu, India represented by its 

Managing Director  Mr. Viswanatha Murugesa Seshadri, an Indian national of above address.ò 

 

 

(02) 
 

ñM/s. Maya Appliances Private Limited, an Indian company having its office at Royal Enclave, Old No.7, New No.10/5 Besant 

Avenue, Adyar, Chennai 600020, Tamil Nadu, India has filed a petition (Petition No. Can/019/2018) on 22/2/2018 for cancellation of 

registration of registered Design No. 284005 dated 01 June 2016  under class 07-02 titled as ñLPG Stoveò in the name of Butterfly 

Gandhimathi Appliances Limited, an Indian company incorporated under the Companies Act, 1956, having its registered office at 

No. 143, Pudupakkam Village,  Vandalur-Kelambakkam Road, Kancheepuram District, Tamil Nadu, India represented by its 

Managing Director  Mr. Viswanatha Murugesa Seshadri, an Indian national of above address.ò 

 

 

(03) 
 

ñM/s. Maya Appliances Private Limited, an Indian company having its office at Royal Enclave, Old No.7, New No.10/5 Besant 

Avenue, Adyar, Chennai 600020, Tamil Nadu, India has filed a petition (Petition No. Can/020/2018) on 22/2/2018 for cancellation of 

registration of registered Design No. 284009 dated 01 June 2016  under class 07-02 titled as ñLPG Stoveò in the name of Butterfly 

Gandhimathi Appliances Limited, an Indian company incorporated under the Companies Act, 1956, having its registered office at 

No. 143, Pudupakkam Village,  Vandalur-Kelambakkam Road, Kancheepuram District, Tamil Nadu, India represented by its 

Managing Director   Mr. Viswanatha Murugesa Seshadri, an Indian national of above address.ò 

 

 

(04) 
 

ñM/s. Maya Appliances Private Limited, an Indian company having its office at Royal Enclave, Old No.7, New No.10/5 Besant 

Avenue, Adyar, Chennai 600020, Tamil Nadu, India has filed a petition (Petition No. Can/021/2018) on 22/2/2018 for cancellation of 

registration of registered Design No. 284011 dated 01 June 2016  under class 07-02 titled as ñLPG Stoveò in the name of Butterfly 

Gandhimathi Appliances Limited, an Indian company incorporated under the Companies Act, 1956, having its registered office at 

No. 143, Pudupakkam Village,  Vandalur-Kelambakkam Road, Kancheepuram District, Tamil Nadu, India represented by its 

Managing Director  Mr. Viswanatha Murugesa Seshadri, an Indian national of above address.ò 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

DESIGN NUMBER 266868  

 

 

CLASS 02-04 

M/S. DUCERE TECHNOLOGIES PRIVATE LIMITED, 222B 

WEST MARREDPALLY, SECUNDERABAD -500026, ANDHRA 

PRADESH, INDIA  

DATE OF 

REGISTRATION  
21/10/2014 

TITLE  SHOE 

PRIORITY NA  

DESIGN NUMBER 295487  

 

 

CLASS 13-01 

SIEMENS AKTIENGESELLSCHAFT, WITTELSBACHERPLATZ 2, 80333 

MÜNCHEN, GERMANY  

DATE OF REGISTRATION  11/07/2017 

TITLE  ELECTRIC MOTOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730013606.3  13/01/2017 CHINA 
 

DESIGN NUMBER 295565  

 

 

CLASS 06-03 

WILLIAMS -SONOMA, INC., 3250 VAN NESS AVE., SAN 

FRANCISCO, CA 94109, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  11/07/2017 

TITLE  TABLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/590, 639  12/01/2017 U.S.A. 
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DESIGN NUMBER 296947  

 

 
 

CLASS 10-04 

MECO INSTRUMENTS PRIVATE LTD., EL -1, MIDC ELECTRONIC ZONE, TTC 

INDL. AREA, MAHAPE, NAVI MUMBAI -400 710, INDIA. 

DATE OF REGISTRATION  24/08/2017 

TITLE  INFRARED MULTIMETER 

PRIORITY NA  

DESIGN NUMBER 288498  

 

 

CLASS 09-01 

JOHNSON & JOHNSON CONSUMER INC., 199 GRANDVIEW ROAD, SKILLMAN, 

NJ 08558, U.S.A. 

DATE OF REGISTRATION  11/11/2016 

TITLE  CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/564,552  13/05/2016 U.S.A. 
 

DESIGN NUMBER 296283  

 

 

CLASS 09-03 

CHANEL SARL, BURGSTRASSE 26, CH-8750 GLARUS, SWITZERLAND  

DATE OF REGISTRATION  28/07/2017 

TITLE  PERFUME PACKAGING 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

DM/095170  10/02/2017 WIPO 
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DESIGN NUMBER 246147  

 

 

CLASS 09-01 

VALENTINO S.P.A., VIA TURATI, 16/18, I -20121, MILANO, ITALY  

DATE OF REGISTRATION  25/06/2012 

TITLE  CONTAINER FOR PERFUME 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

002036012  02/05/2012 OHIM 
 

DESIGN NUMBER 230562  

 

 

CLASS 25-01 

PANKAJ SHRICHAND NAGPAL, F -1, MAHALXMI APARTMENT -2, 

BEHIND SADHANA SHAHKARI BANK, JARI PATKA, NAGPUR 

440014, MAHARASHTRA, INDIA AND HAVING PRINCIPAL PLACE OF 

BUSINESS AT C-21, NAGPUR INDUSTRIAL ESTATE, UPPAL WADI, 

KAMPTEE ROAD, NAGPUR -440026, MAHARASHTRA, INDIA  

DATE OF REGISTRATION  30/07/2010 

TITLE  
CHANNEL FOR SUPPORTING FALSE 

CEILING 

PRIORITY NA  

DESIGN NUMBER 242703  

 

 

CLASS 12-05 

ACTION  CONSTRUCTION EQUIPMENTS LTD., KHATONI NO. 433, MIN NO. 535, 

REVENUE AREA PLANT - IV, DHUDHOLA LINK ROAD DHUDHOLA, PALWAL - 

121102, HARYANA, INDIA  

DATE OF REGISTRATION  30/01/2012 

TITLE  A TOWER CRANE 

PRIORITY NA  
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DESIGN NUMBER 289568  

 

 

CLASS 25-01 

AB CERAMIC SERVICES, 15, POOJA CHAMBERS, TRAJPAR, MORBI 363642, 

DIST: RAJKOT, GUJARAT. INDIA. PROPRIETOR IS SAMI ARIVASGAN 

GOVIND  

DATE OF REGISTRATION  23/12/2016 

TITLE  TILE 

PRIORITY NA  

DESIGN NUMBER 258341  

 

 

CLASS 07-02 

ADVANCE CAST TECH, 74, ABHISHEK ESTATE, GIRNAR SCOOTER 

COMPOUND, RING ROAD CIRCLE, ODHAV, AHMEDABAD -382415 GUJARAT 

(INDIA). PARTNERS ARE PANCHAL ASHOKBHAI AMBARAMBHAI AND 

PANCHAL RASIKBHAI DURLABHRAM  

DATE OF REGISTRATION  25/11/2013 

TITLE  STOVE 

PRIORITY NA  

DESIGN NUMBER 289308  

 

 

CLASS 16-02 

DE BEERS UK LIMITED, 17 CHARTERHOUSE STREET, LONDON EC1N 6RA, 

UNITED KINGDOM  

DATE OF REGISTRATION  14/12/2016 

TITLE  PROJECTOR AND VIEWER FOR DIAMONDS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003189984-0001  14/06/2016 U.K. 
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DESIGN NUMBER 297304  

 

 

CLASS 14-03 

SANJIB KUMAR MUNSHI, B -705, SHUBHAM CHS, GAURAV GARDEN 2, 

BUNDER PAKHADI ROAD, KANDIVALI WEST, MUMBAI, MAHARASHTRA, 

INDIA  

DATE OF REGISTRATION  06/09/2017 

TITLE  ANTENNA 

PRIORITY NA  

DESIGN NUMBER 231161  

 

 

CLASS 08-01 

ARRY PIZZETA, RUA FIORAVANTE ANDREIS, 52, 

ERVAL GRANDE, 99750-000, RS, BRAZIL 

DATE OF 

REGISTRATION  
31/08/2010 

TITLE  HOE 

PRIORITY NA  

DESIGN NUMBER 296679  

 

 

CLASS 12-11 

ADVANCE PLASTIC INDUSTRIES, STATION ROAD, DHANDARI 

KALAN, LUDHIANA (PB.) INDIA.  

DATE OF 

REGISTRATION  
14/08/2017 

TITLE  PADDLE FOR CYCLES 

PRIORITY NA  
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DESIGN NUMBER 249386  

 

 

 
 

CLASS 15-01 

TRIVENI TURBINE LIMITED, 12A, PEENYA INDUSTRIAL AREA, BANGLORE -

560058 

DATE OF REGISTRATION  09/11/2012 

TITLE  BLADE OF A STEAM TURBINE 

PRIORITY NA  

DESIGN NUMBER 249388  

 

 

CLASS 15-01 

TRIVENI TURBINE LIMITED, 12A, PEENYA INDUSTRIAL AREA, BANGLORE -

560058 

DATE OF REGISTRATION  09/11/2012 

TITLE  BLADE OF A STEAM TURBINE 

PRIORITY NA  

DESIGN NUMBER 291040  

 

 

CLASS 21-02 

ANGEHRN AG UMFORMTECHNIK, 

WEIERWIESSTRASSE 24, 9113 DEGERSHEIM, 

SWITZERLAND  

DATE OF 

REGISTRATION  
15/02/2017 

TITLE  CABLE HOOK 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

142579  15/08/2016 SWITZERLAND 
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DESIGN NUMBER 291168  

 

 

CLASS 26-06 

INTERNATIONAL TRACTORS LIMITED, VILLAGE CHAK GUJRAN, 

PO PIPLANWALA - 146022, JALANDHAR ROAD, HOSHIARPUR 

(PUNJAB), INDIA.  

DATE OF REGISTRATION  21/02/2017 

TITLE  HEAD LIGHT FOR TRACTOR 

PRIORITY NA  

DESIGN NUMBER 288334  

 

 

CLASS 09-01 

M/S. CHHABRA FOODS INDUSTRIES, 574/25, BOGHA RAM COLONY HANSI -

125033, HISAR(DIST.), HARYANA 

DATE OF REGISTRATION  04/11/2016 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 296003  

 

 

CLASS 23-01 

GESSI S.P.A., PARCO GESSI FRAZIONE VINTEBBIO 13037 SERRAVALLE SESIA 

(VC) ITALY  

DATE OF REGISTRATION  22/07/2017 

TITLE  FAUCET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

402017000007582  24/01/2017 ITALY  
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DESIGN NUMBER 257977  

 

 

CLASS 15-07 

DAYAL CHAND TRADING AS M/S. SIGMA REFRIGERATION 

WORKS, 3745, SHOP NO. 1 & 7, KUCHA PARMANAND, NETAJI 

SUBHASH MARG, DARYA GANJ, NEW DELHI -110002, INDIA 

DATE OF 

REGISTRATION  
06/11/2013 

TITLE  
REFRIGERANT LIQUID LINE FILTER 

DRIER 

PRIORITY NA  

DESIGN NUMBER 290103  

 

 

CLASS 02-02 

V.F. CORPORATION, 105 CORPORATE CENTER BLVD., GREENSBORO, 

NORTH CAROLINA 27408, UNITED STATES OF AMERICA.  

DATE OF REGISTRATION  17/01/2017 

TITLE  PANT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/571,432  18/07/2016 U.S.A. 
 

DESIGN NUMBER 290196  

 

 

CLASS 24-01 

DR. RAMESH KUMAR SEN, HOUSE NO. 5439, SECTOR-38 WEST, 

CHANDIGARH -160014, INDIA. 

DATE OF REGISTRATION  23/01/2017 

TITLE  FIXATION PLATE 

PRIORITY NA  
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DESIGN NUMBER 296987  

 

 

CLASS 19-02 

CIRCLE E RETAIL PVT. LTD., PLOT NO. 1208, STREET NO. 16, RITHALA, 

DELHI - 110085, INDIA 

DATE OF REGISTRATION  25/08/2017 

TITLE  CONTAINER FOR MONEY BANK 

PRIORITY NA  

DESIGN NUMBER 297006  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, STATE OF 

WEST BENGAL, PARTNERSHIP FIRM WHOSE PARTNERS ARE MR. SUKUMAR 

MUKHERJEE AND MR. SABYASACHI MUKHERJEE  

DATE OF REGISTRATION  25/08/2017 

TITLE  LADIES GARMENT 

PRIORITY NA  

DESIGN NUMBER 258642  

 

 

CLASS 09-02 

SOHAM BABULAL PATEL, 2, DIPASHA COLONY, NR. WATER TANK, 

UNJHA-384170 DIST.-MEHSANA, GUJARAT.  

DATE OF REGISTRATION  09/12/2013 

TITLE  WATER STORAGE TANK 

PRIORITY NA  
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DESIGN NUMBER 258826  

 

 

 

 

 

 

 

 

 

 

CLASS 25-01 

MR. S. S. SRIKANTH, OLD NO. 12, NEW NO. 23, GOVINDAPPA 

STREET, CHENNAI -600001, TAMIL NADU, INDIA  

DATE OF 

REGISTRATION  
18/12/2013 

TITLE  TMT ROD 

PRIORITY NA  

DESIGN NUMBER 289848  

 

 

CLASS 12-15 

THE YOKOHAMA RUBBER CO., LTD., 36 -11, SHIMBASHI 5-CHOME, MINATO -

KU, TOKYO 105-8685, JAPAN 

DATE OF REGISTRATION  05/01/2017 

TITLE  AUTOMOBILE TIRE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2016-014608  08/07/2016 JAPAN 
 

DESIGN NUMBER 289997  

 

 

CLASS 06-03 

MR. PRASHANTH HAVINAHAL, #298, 8TH A MAIN, 4TH BLOCK, 

KORAMANGALA, BANGALORE 560034, INDIA  

DATE OF REGISTRATION  11/01/2017 

TITLE  BOOKSHELF WITH TABLE 

PRIORITY NA  
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DESIGN NUMBER 272860  

 

 

CLASS 09-05 

PRINTPACK ILLINOIS, INC., 1400 ABBOT DRIVE, ELGIN, ILLINOIS, 60123, 

U.S.A. 

DATE OF REGISTRATION  19/06/2015 

TITLE  PACKAGE WITH INTEGRAL PULL TAB 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/512,601  19/12/2014 U.S.A. 
 

DESIGN NUMBER 291431  

 

 

CLASS 31-00 

BUTTERFLY GANDHIMATHI APPLIANCES LIMITED, E - 34, 2ND FLOOR, 

RAJIV GANDHI SALAI, EGATTUR VILLAGE, NAVALUR - 603 103, 

KANCHEEPURAM DISTRICT, TAMIL NADU  

DATE OF REGISTRATION  01/03/2017 

TITLE  MIXER GRINDER 

PRIORITY NA  

DESIGN NUMBER 291433  

 

 

CLASS 31-00 

BUTTERFLY GANDHIMATHI APPLIANCES LIMITED, E - 34, 2ND FLOOR, 

RAJIV GANDHI SALAI, EGATTUR VILLAGE, NAVALUR - 603103, 

KANCHEEPURAM DISTRICT, TAMIL NADU  

DATE OF REGISTRATION  01/03/2017 

TITLE  MIXER GRINDER 

PRIORITY NA  
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DESIGN NUMBER 291440  

 

 

CLASS 14-03 

GIONEE COMMUNICATION EQUIPMENT CO., LTD. SHENZHEN, 21/F, TIMES 

TECHNOLOGY BUILDING, 7028 SHENNAN ROAD, FUTIAN DISTRICT, 

SHENZHEN, GUANGDONG, CHINA  

DATE OF REGISTRATION  02/03/2017 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630520011.2  31/10/2016 CHINA 
 

DESIGN NUMBER 299149  

 

 

CLASS 26-05 

PHILIPS LIGHTING HOLDING B.V., HIGH TECH CAMPUS 

45, 5656 AE EINDHOVEN, THE NETHERLANDS 

DATE OF 

REGISTRATION  
06/11/2017 

TITLE  DOWNLIGHT LUMINAIRE  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003988187  08/05/2017 EUIPO 
 

DESIGN NUMBER 291494  

 

 

CLASS 03-01 

ANKIT VINODBHAI GHELANI, PLOT NO - 14, GOLDEN 

INDUSTRIAL AREA, SHERI NO - 1, NR ROLEX BEARING, 

GONDAL ROAD, KOTHARIA RAJKOT - GUJARAT -(INDIA)  

DATE OF 

REGISTRATION  
03/03/2017 

TITLE  JEWELLERY BOX 

PRIORITY NA  
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DESIGN NUMBER 291510  

 

 

CLASS 14-03 

GIONEE COMMUNICATION EQUIPMENT CO., LTD. SHENZHEN, 21/F, TIMES 

TECHNOLOGY BUILDING, 7028 SHENNAN ROAD, FUTIAN DISTRICT, 

SHENZHEN, GUANGDONG, CHINA  

DATE OF REGISTRATION  03/03/2017 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630495497.9  09/10/2016 CHINA 
 

DESIGN NUMBER 291524  

 

 

CLASS 11-01 

H DIPAK & CO., D - 10, ROAD NO. 21, MIDC, MAROL IND. ESTATE, ANDHERI 

(EAST), MUMBAI - 400093, MAHARASHTRA, INDIA. WHOSE PARTNERS ARE: 

HITESH V. MEHTA, MANISH V. MEHTA AND ANKIT H. MEHTA  

DATE OF REGISTRATION  03/03/2017 

TITLE  DIAMOND 

PRIORITY NA  

DESIGN NUMBER 291555  

 

 

CLASS 14-03 

GREE ELECTRIC APPLIANCES, INC. OF ZHUHAI, 519070, WEST JINJI ROAD, 

QIANSHAN ZHUHAI, GUANGDONG, 519070, P.R. CHINA  

DATE OF REGISTRATION  06/03/2017 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630464352.2  07/09/2016 CHINA 
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DESIGN NUMBER 291585  

 

 

CLASS 06-01 

M/S. DEV PLAST INDUSTRIES, 206A, INDUSTRIAL AREA, JHOTWARA, 

JAIPUR (RAJASTHAN). PARTNERS ARE SACHIN GUPTA, ANKIT GUPTA & 

SARTHAK GUPTA  

DATE OF REGISTRATION  06/03/2017 

TITLE  CHAIR 

PRIORITY NA  

DESIGN NUMBER 291588  

 

 

 

 
 

CLASS 14-02 

SMARDTV SA, ROUTE DE GENEVE 22-24, CHESEAUX-SUR-LAUSANNE 1033 

SWITZERLAND  

DATE OF REGISTRATION  06/03/2017 

TITLE  ELECTRONIC DONGLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/576,836  07/09/2016 U.S.A. 
 

DESIGN NUMBER 291602  

 

 

CLASS 26-05 

PHILIPS LIGHTING HOLDING B. V., HIGH TECH CAMPUS 45, 

5656 AE EINDHOVEN, THE NETHERLANDS  

DATE OF 

REGISTRATION  
07/03/2017 

TITLE  LIGHTING FIXTURE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003370600-0001  08/09/2016 OHIM 
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DESIGN NUMBER 291641  

 

 

CLASS 09-01 

INDIA GLYCOLS LIMITED, 2B, SECTOR -126, NOIDA, GAUTAM BUDH NAGAR, 

UTTAR PRADESH 201304 

DATE OF REGISTRATION  09/03/2017 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 291693  

 

 

CLASS 23-01 

DELTA FAUCET COMPANY, 55 EAST 111TH STREET, INDIANAPOLIS, 

INDIANA 46280 

DATE OF REGISTRATION  10/03/2017 

TITLE  FAUCET HANDLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

US 29/577,741  15/09/2016 U.S.A. 
 

DESIGN NUMBER 291718  

 

 

CLASS 12-08 

LEYRIKH ANATOLIY ANDREEVICH, APT.114, BLD.1, 6 

TVERSKAYA STR., MOSCOW 125009, RUSSIA 

DATE OF 

REGISTRATION  
13/03/2017 

TITLE  VEHICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

RU2016504078  12/10/2016 RUSSIA 
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DESIGN NUMBER 299367  

 

 

CLASS 01-01 

M/S. DARSHAN FOODS BOOTHGARH ROAD, VILLAGE RATTANHERI, 

KHANNA - 141401, PUNJAB, PARTNERS ARE RUPINDER SINGH, GURMEET 

KAUR AND SARABJEET SINGH  

DATE OF REGISTRATION  13/11/2017 

TITLE  FRY SNACKS 

PRIORITY NA  

DESIGN NUMBER 222300  

 

 

CLASS 26-99 

BHARAT VASUDEO GIDWANI, 51, KRISHNA KUNJ, 

LULLANAGAR, KRISHNA KUNJ, PUNE -411040, 

MAHARASHTRA, INDIA  

DATE OF 

REGISTRATION  
06/04/2009 

TITLE  DIYA  

PRIORITY NA  

DESIGN NUMBER 289797  

 

 

CLASS 09-01 

EMPIRE ALCOBEV PVT. LTD., 58, INDUSTRIAL AREA -II, CHANDIGARH 

INDUSTRIAL AREA, CHANDIGARH -160002, INDIA 

DATE OF REGISTRATION  04/01/2017 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 225837  

 

 

CLASS 02-99 

MCNEIL PPC, INC., 199 GRANDVIEW  ROAD, SKILLMAN, NJ 08558, USA. 

DATE OF REGISTRATION  18/11/2009 

TITLE  PANTY LINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/338087  04/06/2009 U.S.A. 
 

DESIGN NUMBER 263462  

 

 

CLASS 24-01 

SMITH & NEPHEW INC., 1450 BROOKS ROAD, MEMPHIS,  TENNESSEE 38116, 

U.S.A. 

DATE OF REGISTRATION  18/06/2014 

TITLE  SMALL CANISTER FOR MEDICAL PUMP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/492,114  28/05/2014 U.S.A. 
 

DESIGN NUMBER 263463  

 

 

CLASS 24-01 

SMITH & NEPHEW INC., 1450 BROOKS ROAD, MEMPHIS, 

TENNESSEE 38116, U.S.A. 

DATE OF REGISTRATION  18/06/2014 

TITLE  LARGE CANISTER FOR MEDICAL PUMP 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/492,728  02/06/2014 U.S.A. 
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DESIGN NUMBER 263657  

 

 

 
 

CLASS 09-03 

MAHINDRA OIL COMPANY, 34/20 TIKRI KALAN, MUNDKA NEAR P.V.C. 

ROAD, DELHI -110041, INDIA, PROPRIETOR IS MR. SHIVBALOK  

DATE OF REGISTRATION  25/06/2014 

TITLE  CONTAINER 

PRIORITY NA  

DESIGN NUMBER 263670  

 

 

CLASS 23-02 

MISS MAMTA GAUTAM, C -29, NEW VIJAY NAGAR, SECTOR-9, 

GHAZIABAD -201001, UTTAR PRADESH, INDIA 

DATE OF REGISTRATION  25/06/2014 

TITLE  COMMODE WITH BATH STOOL 

PRIORITY NA  

DESIGN NUMBER 263695  

 

 

CLASS 15-02 

M/S. NSP PUMPS PVT LTD., PLOT NO. 250, NR. DEVI MASALA, PHASE-I, GIDC,  

NARODA, AHMEDABAD, GUJARAT STATE, INDIA. DIRECTOR IS BANKIM 

PATEL  

DATE OF REGISTRATION  26/06/2014 

TITLE  PUMP 

PRIORITY NA  
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DESIGN NUMBER 250382  

 

 

CLASS 23-04 

PARESHKUMAR D. PATEL, 1222/737/1, B/H. SHILAJ BUS-STOP, OPP. 

ASHAPURA TEMPLE, VILLAGE -SHILAJ, AHMEDABAD -380058. 

(GUJARAT), INDIA  

DATE OF REGISTRATION  20/12/2012 

TITLE  ROOFTOP AIR CONDITIONER 

PRIORITY NA  

DESIGN NUMBER 262504  

 

 

CLASS 07-02 

DART INDUSTRIES INC., 14901 SOUTH ORANGE BLOSSOM TRAIL, ORLANDO, 

FLORIDA 32837, USA 

DATE OF REGISTRATION  09/05/2014 

TITLE  COVER FOR A FOOD CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/473,364  21/11/2013 U.S.A. 
 

DESIGN NUMBER 262505  

 

 

CLASS 07-02 

DART INDUSTRIES INC., 14901 SOUTH ORANGE BLOSSOM 

TRAIL, ORLANDO, FLORIDA 32837, USA  

DATE OF 

REGISTRATION  
09/05/2014 

TITLE  COVER FOR A FOOD CONTAINER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/473,364  21/11/2013 U.S.A. 
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DESIGN NUMBER 262538  

 

 

CLASS 12-16 

SCANIA CV AB, SE-151 87, SÖDERTÄLJE, SWEDEN 

DATE OF 

REGISTRATION  
13/05/2014 

TITLE  STEPPLATE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2013/0488  11/12/2013 SWEDEN 
 

DESIGN NUMBER 292199  

 

 

CLASS 26-03 

PHILIPS LIGHTING HOLDING B. V., HIGH TECH CAMPUS 45, 5656 AE 

EINDHOVEN, THE NETHERLANDS  

DATE OF REGISTRATION  29/03/2017 

TITLE  HIGH BAY LUMINAIRE  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003403518-0002  03/10/2016 OHIM 
 

DESIGN NUMBER 292203  

 

 

CLASS 09-03 

M/S ZADCO COSMETIC MANUFACTURING, A - 143, 2ND FLOOR, NEW 

LAHORE, SHASTRI NAGAR, NEAR KALI MATA MANDIR, DELHI - 

110052, WHOSE PROPRIETOR IS:- MOHD. SHAHZAD  

DATE OF REGISTRATION  29/03/2017 

TITLE  PACKAGING CONTAINER 

PRIORITY NA  
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DESIGN NUMBER 292224  

 

 

CLASS 26-06 

RENAULT S.A.S, 13-15 QUAI LE GALLO, 92100 BOULOGNE BILLANCOURT, 

FRANCE 

DATE OF REGISTRATION  29/03/2017 

TITLE  LEFT FRONT LIGHT FOR VEHICLE 

PRIORITY NA 

 

DESIGN NUMBER 292232  

 

 

CLASS 24-02 

BECTON DICKINSON FRANCE, 11 RUE ARISTIDE BERGES, 38800, LE PONT-

DE-CLAIX, FRANCE  

DATE OF REGISTRATION  29/03/2017 

TITLE  

SYRINGE ASSEMBLY HAVING AN 

INTEGRATED NEEDLE COVER AND SAFETY 

SHIELD 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/579,494  30/09/2016 U.S.A. 
 

DESIGN NUMBER 292236  

 

 

CLASS 24-02 

BECTON DICKINSON FRANCE, 11 RUE ARISTIDE BERGES, 38800, LE 

PONT-DE-CLAIX, FRANCE  

DATE OF REGISTRATION  29/03/2017 

TITLE  

SYRINGE ASSEMBLY HAVING AN 

INTEGRATED NEEDLE COVER AND 

SAFETY SHIELD 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/579,503  30/09/2016 U.S.A. 
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DESIGN NUMBER 292261  

 

 

CLASS 31-00 

MR. PRATIK ASHOKBHAI PATEL, PLOT NO. 14, B/H. SURAJ OIL MILL, 

NEAR MARKETING YARD, KALAWAD ROAD, JAMKANDORNA - 360405, 

GUJARAT, INDIA  

DATE OF REGISTRATION  30/03/2017 

TITLE  DICING MACHINE 

PRIORITY NA  

DESIGN NUMBER 292272  

 

 

CLASS 11-02 

HIREN PRATAP SHAH, SHOP NO. 7, JAI SAKET 

SOCIETY, OPP VIJAYA BHAVAN, RAIPADA, MALAD (W), 

MUMBAI -400064, MAHARASHTRA 

DATE OF 

REGISTRATION  
30/03/2017 

TITLE  DECORATIVE PLATE 

PRIORITY NA  

DESIGN NUMBER 292280  
 

 

 

 

 

 

CLASS 12-11 

YAMAHA HATSUDOKI KABUSHIKI KAISHA, 2500, SHINGAI, 

IWATA -SHI, SHIZUOKA - KEN 438-8501, JAPAN 

DATE OF 

REGISTRATION  
30/03/2017 

TITLE  MOTORCYCLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2016-021090  30/09/2016 JAPAN 
 


